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- New Delhi, This the 25th Dgy of November 1994

Hon'ble Shri Justice S,C.Mathur,Chairman

Hon'ble Shri P.T.Thifuvengadam,mombetgAz

Shri Ram Narain Sharma

S/c Late Sh., Nand Lal Sharma

Constable No.228/FRRO

Co-Indian Natiocnal Army(INA)

foreigners Reglcnal Ragn, Office

NQU Delhlo ....Applicant

'By Nona

Verzsus

1. Commissioner of Polics
Police Headlluarters
I.p.Estate
New Delhi,

2. The Addl Commissiocner of Police
Police Head Quarters,
I.p. Estate
Nsu Dolhi.

3, Foreigners Raglonal Regn.Cffics

I.p.Estate-

New Delhi, .+« Rospondents

By Shri Vijay Pandita, Advocete
ORDE R(gjall

Hon'ble Shri Justice S.C.Mathur,Chairmen

This OA is hopelagsly barred by tims. The
spplicent filed MP 2674/90 for condanation of delay
which has been rejected by a separzte orcer,

2, In vieuw of the fact tﬁat the delay in filing
the 0A has not been condened the 0.A, is hersby
rajected asAtiﬁe barred. Interim order, if any
opcratiﬁg shall stand discharged. There shall be no

order as to ccsts, -
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